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Versus

1. Union of India through
Secretary. Ministry of
Communication, i^partment of
post. Dak Bhawan, New Delhi.

2. Director postal Services,
Office of the Chief Post Master
General, Delhi Circle,
Jhandewalan,
Mew Delhi.

3. Chief post Master,
Delhi GPO, Delh i-110006.

ORDER (CRaL)

Shri J. P. Sharma, Member (J) :

Applicant

Rosp ondent'^

Learned counsel for the applicant stctes at the-

Bar that the relief prayed for in th is api-licaticn

has since been granted by the Administration itsaif

to the applicant and he dees not want to press this

application.

2. In view of these facts and circumstances, this

application is dismissed as withdrawn.

( S. R. Ad ige )
Me mber ( a)

( J. p. Sharma )
Me raber (,J)


